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Conversion of Narrow Gaoge line 
between Latur and Miraj 

573. Shri Sonavane: Will the Minis-
ter of RaIlways be pleased to state 
the progress made in the matter of 
conversion of narrow gauge line 
between Latur and Miraj on the Cen-
tral Railway? 

The Deputy Minister in the Minis-
try Of Railways (Shri S. V. Rama-
swamy): The Project is nilt included 
in the Railways' programme of con-
struction/conversion of lines during 
the Third Plan Period. Earlier iil-
vestigations for conversion of thi, 
section have revealed that the pro-
ject would be unremunerative and 
hence the proposal was dropped. 

Employees of Lighthouses 

574. Shri Jashvant Mehta: Will the 
Minister of Transport and Commu-
nications be pleased to state: 

(a) whether it is a lact that arrealS 
due to employees of lighthouse3 In 

Gujarat area have not been paid 
as per recommendation of Second Pay 
Commission; and 

(b) if so, the rea30ns therefor? 

The Minister of Shipping In the 
Ministry of Transport and Commo-
uicatiODS (Shri Raj Bahador): (a) and 
(b). Claims Of a\l employees of Light-
houses in Gujarat area have oeen 
settled except those of sixteen pcr-
sons. Bills in respect of eight of thoom 
are under preaudit and those of the 
remaining eight have been returntd 
by the Accountant General and are 
under further examination. 




